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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
6TH FLOOR, EZHILAGAM ANNEXE BUILDING, CHEPAUK, CHENNAI, TAMILNADU 

DAILY CAUSE LIST DATED 13.06.2024 (THURSDAY) 

CHENNAI BENCH (HYBRID MODE) 

10:30 AM 

 Click here to join VC 

 

In the Court of Hon’ble Mr. Justice Sharad Kumar Sharma, Member (Judicial), 

   Hon’ble Mr. Jatindranath Swain, Member (Technical) 

 

For Admission (Fresh Cases)  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

1  Comp App (AT) (CH) 

(Ins) No. 183/2024 

For Stay  

IA No. 497/2024 
 

Government of Kerala  

Rep by the Principal 

Secretary Industries (D) 

Dept.  
Vs 

Mr. Anish Agarwal, RP 

& 2 Ors. 

 

WITH 

Mr. CE 

Unnikrishnan 

Mr. Anish Agarwal 

For Caveator 

2  Comp App (AT) (CH) 
(Ins) No. 184/2024 

For Exemption 

IA No. 498/2024 

For Stay 

IA No. 499/2024 

 

C Maheendranath 
Suspended Managing 

Director, SAIL-SCL, 

Kerala Ltd.  

Vs 

Anish Agarwal, RP of 

SAIL-SCL, Kerala Ltd. 
& 2 Ors. 

 

WITH 

Mr. Sharad Joseph 
Kodianthara 

 

3  Comp App (AT) (CH) 

(Ins) No. 190/2024 

For Condone Delay 
IA No. 510/2024 

For Delay in refiling 

IA No. 512/2024 

For Stay  

IA No. 511/2024 
 

SAIL-SCL Kerala 

Limited, rep by  

C Maheendranath 
Suspended Managing 

Director 

Vs 

Canara Bank & Anr. 

 

Mr. EK Kumaresan   

4  Comp App (AT) (CH) 

(Ins) No. 185/2024 

For Stay  

IA No. 504/2024 

 

Reena Paul  

Vs 

Jasin Jose & Anr. 

 

WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. Keerthikiran 

Murali 

For Caveator 

5  Comp App (AT) (CH) 

(Ins) No. 186/2024 
For Stay  

IA No. 505/2024 

 

KG Paul  

Vs 
Jasin Jose & Anr. 

 

WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. Keerthikiran 

Murali 
For Caveator 

6  Comp App (AT) (CH) 

(Ins) No. 187/2024 

For Stay 
IA No. 506/2024 

 

Annu Mathew 

Vs 

Jasin Jose & Anr. 
 

WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. Keerthikiran 

Murali 

For Caveator 

https://nclat-chennai-bench.webex.com/nclat-chennai-bench/j.php?MTID=mfa4d3c307ccdc967d534a5a5dd9ac994
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7  Comp App (AT) (CH) 

(Ins) No. 188/2024 

For Stay 

IA No. 507/2024 
 

John Zaccharia 

Vs 

Jasin Jose & Anr. 

 
WITH 

Mr. Avinash 

Krishnan Ravi 

Mr. Keerthikiran 

Murali 

For Caveator 

8  Comp App (AT) (CH) 

(Ins) No. 189/2024 

For Stay 

IA No. 508/2024 

 

Mathew John 

Vs 

Jasin Jose & Anr. 

  

Mr. Avinash 

Krishnan Ravi 
 

 

For Hearing (Part Heard) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

9  TA (AT) No. 36/2022 

(CA (AT) (Ins) No. 

596- 597/2019) 

MTR Foods Pvt. Ltd. 

Vs 

Mr. Ashish Kanodia, 

RP of Maiyas 

Beverages and Foods 
Pvt. Ltd. & 4 Ors.  

 

WITH 

Mr. Vivek Krishnani 

 

Mr. Amit Agrawal R1 

Mr. AK Mylsamy R2 

Mr. G Sridhar- R5 

10  TA (AT) No. 33/2022 

(CA (AT) (Ins) No. 

598- 600/2019) 
 

M/s Peepul Capital 

Fund III LLC  

Vs 
Mr. Ashish Kanodia 

& 2 Ors 

 

WITH 

Mr. Nakul Sachdeva Mr. Amit Agrawal-R1 

Mr. AK Mylsamy - R2  

 
 

 

11  TA (AT) No. 34/2022 

(CA (AT) (Ins) No. 

791/2019) 

Shetron Ltd  

Vs 

Maiyas Beverages 
and Foods Pvt Ltd & 

3 Ors 

 

Mr. Vaibhav Sethi Mr. Amit Agarwal R2  

Mr. Swapnil Gupta- 

R4 
 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for Appellants Counsel for 

Respondents 

12 Comp App (AT) (CH) 

(Ins) 90/2022  
IA No. 204 & 

206/2022 

Mr. Sutanu Sinha 

Liquidator of IVRCL 
Ltd.  

Vs  

Life Insurance 

Corporation of India 

 

Mr. Nithyavendhan K Mr. B Deepak 

Narayanan 

13 TA (AT) No. 27/2022  

(Comp App (AT) No. 

46/2019) 

Neurosynaptic 

Communications Pvt. 

Ltd. & 2 Ors.  

Vs 
The Registrar of 

Companies, 

Bangalore 

 

Mr. CS Gurminder 

Dhami, PCS 
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14 

TA (AT) No. 

191/2021  

(Comp App (AT) (Ins) 

No. 804/2019) 

Huayong 

Communications HK 

Company Ltd.  

Vs  
Kavveri Telecom 

Products Ltd. 

 

M/s UKCA and 

Partners 

 

15 TA No. 168/2021 

(Comp App (AT) (Ins) 

No. 145/2020) 

Vision Millennium 

Exports Private 

Limited  
Vs  

Edelweiss Rural & 

Corporate Services 

Ltd. 

 

Mr. Pranay Sohini Mr. VV Sivakumar 

16 Comp App (AT) (CH) 

(Ins) No. 125/2024  
For Stay  

IA No. 339/2024  

For Exemption  

IA No. 337 & 

338/2024 
 

Triumph Global India 

Pvt. Ltd.  
Vs  

Mr. Naren Sheth, 

Liquidator, Aster Pvt. 

Ltd. 

Ms. Aakanksha Nehra Mr. Varun 

Srinivasan 

 

 

For Direction  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

17 TA (AT) No. 

262/2021  

(Comp App (AT) No. 

01/2020) 

Adita Bio Sys Private 

Limited & 3 Ors  

Vs  

Suhas Yeled 

Sharanabasappa & 
Anr. 

Mr. Shivam Narang Mr. Saji P John-R1 

 

For Admission (After Notice) 

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

 

18 

Comp App (AT) (CH) 

(Ins) No. 25/2023  

For Condone Delay 

IA No. 88/2023  
To implead  

IA No. 149/2024 

Aveena Gudapati Vs  

Biogreen Papers Ltd 

Mr. S 

Chidambaram, PCS 

Mr. J Basava Raja 

19 Comp App (AT) (CH) 

No.107/2023  

For Exemption  

IA No.1320/2023 

Vishnu Nischal 

Rajkumar  

Vs  

Radha Krishnna Mills 
Ltd. & 12 Ors. 

Mr. Krishna 

Ravindran 

Mr. R Vidhya 

Shankar- R1 R2 R6 

R7 R9-R13 

20 Comp App (AT) (CH) 

(Ins) No.415/2023  

For Condone Delay  

IA No. 1266/2023 

 

Kishan Chand Suresh 

Kumar  

Vs  

Santhanam Rajashree 

Mr. Shubhang P 

Nair 
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21 Comp App (AT) (CH) 

(Ins) No. 433/2023  

For Exemption  

IA No.1334 & 
1335/2023 

 

PRG Buildcon India 

Pvt. Ltd.  

Vs  

Ridhima Estates Pvt. 
Ltd. 

Mr. CV 

Shailandhran  

Mr. Jerin Asher 

Sojan 

Mr. Abhishek 

Jenasenan 

22 Comp App (AT) (CH) 

(Ins) No. 462/2023 

Pankaj Kumar & Anr.  

Vs  

Praiseworth Infra Pvt. 

Ltd. (In Liquidation) 
Rep through its 

Liquidator,  

Mr. C 

Ramasubramiam  

 

WITH 
 

Mr. K Bijai Sundar Mr. Pranava Charan 

23 Comp App (AT) (CH) 

(Ins) No. 463/2023 

Pankaj Kumar & Anr.  

Vs  

Praiseworth Infra Pvt. 

Ltd. (In Liquidation) 

Rep through its 
Liquidator,  

Mr. C 

Ramasubramiam 

 

Mr. K Bijai Sundar Mr. Pranava Charan 

24 Comp App (AT) (CH) 

(Ins) No. 48/2024  

For Stay  
IA No. 144/2024 

 

Rajendran PR, RP of 

Asten Realtors Pvt. 

Ltd.  
Vs  

Piramal Capital & 

Housing Finance Ltd. 

 

Mr. Vinod PV Mr. Angad Varma 

25 Comp App (AT) (CH) 

(Ins) No. 93/2024 

Deputy 

Commissioner, Works 
Contract, Ernakulam  

Vs  

Vinod Balachandran 

FCA, Liquidator, 

Albanna Engineering 
India Pvt. Ltd. 

Mr. EK Kumaresan  

26 Comp App (AT) (CH) 

(Ins) No. 133/2024 

For Stay  

IA No. 361/2024 

Dhatri Real Estate & 

Developers & Anr.  

Vs  

K. Sivalingam, RP 

NCS Sugars Ltd. & 4 

Ors. 
 

M/s Bendi Ravi Tej Mr. Y Suryanarayana- 

R1  

27 Comp App AT) (CH) 

(Ins) No. 163/2024 

For Stay  

IA No. 434/2024 

Mr Virigneni Anjaiah  

Vs  

Pridhvi Asset 

Reconstruction and 

Securitisation 
Company Ltd. & 2 

Ors.  

WITH 

Mr. Pogulakonda 

Pratap 
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28 Comp App AT) (CH) 

(Ins) No. 164/2024 

For Stay  

IA No. 435 /2024 

Smt. Kadiyala 

Suneetha  

Vs  

Pridhvi Asset 
Reconstruction and 

Securitisation 

Company Ltd & 2 

Ors. 

 

Mr. Pogulakonda 

Pratap 

 

 

For Hearing  

S.No. Case No. Name of the Parties Counsel for 

Appellants 

Counsel for 

Respondents 

29 Comp App (AT) (CH) 

(Ins) No. 205/2021  

For Stay  

IA No. 411/2021 

 

State Tax Officer  

Vs  

Bijoy Prabhakaran 

Pulipra 

 

Mr. EK Kumaresan Mr. Bijoy P Pulipra 

30 Comp App (AT) (CH) 
(Ins) No. 191/2022 

Mr. S Viswanathan  
Vs  

Canara Bank  

WITH 

Mr. S Viswanathan 
Party in person 

Mr. ML Ganesh 

31 Comp App (AT) (CH) 

(Ins) No. 231/2022  

For Stay  
IA No. 496/2022 

Mr. S Viswanathan  

Vs  

Canara Bank 

Mr. S Viswanathan 

Party in person 

Mr. ML Ganesh 

32 Comp App (AT) (CH) 

(Ins) No. 217/2022  

For Condone Delay  

IA No. 475/2022 

 

Stressed Assets 

Stabilization Fund  

Vs  

SPISYS Limited 

Mr. Varun 

Srinivasan 

 

33 Comp App (AT) (CH) 

(Ins) No. 71/2023  
For Urgent Hearing  

IA No. 255/2023  

For Stay  

IA No. 256/2023 

E.M.Najeeb Ellias 

Mohammed Personal 
Guarantor of Green 

Gateway leisure Ltd.  

Vs  

Union Bank of India 

& Anr. 
 

Dr. KS 

Ravichandran, PCS  

Mr. Varun 

Srinivasan- R1 

34 Comp App (AT) (CH) 

(Ins) No.35/2021  

For Condone Delay  

IA No. 82/2021 

Sree Sankeshwara 

Foundation and 

Investments  

Vs  

Mr. Velli 

Paramasivam, IRP of 
M/s. Dugar Housing 

Ltd. & 2 Ors. 

Mr. CM 

Mohanasundaram 

Mr.Avinash Krishnan 

Ravi- R1  

M/s. KV Bhashyam 

Chari- R2  

Mr. Gowri Shanker 

Mishra, PCS – R3 

35 Comp App (AT) (CH) 

No. 51/2021  

For Direction  

IA No. 610/2022  
For Urgent Hearing  

IA No. 609/2022  

For Additional docs.  

IA No. 181/2023 

 

Mr. P Obul Reddy & 4 

Ors  

Vs  

Rayen Steels Pvt. Ltd. 
& 17 Ors 

Mr. AM Sridharan Mr. Anant Merathia- 

R1 
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36 Comp App (AT) (CH) 

No. 58/2022  

For Urgent Hearing  

IA No. 655/2022  
For Stay  

IA No. 654/2022 

 

SP Arunkumar & Anr. 

Vs  

Mira Alloy Steels Pvt 

Ltd. & Anr 

Mr. R Vidhya 

Shankar 

Mr. Roshan Atiq M- 

R2 

37 Comp App (AT) (CH) 

No. 61/2022  

For Stay  
IA No. 690/2022 

Rajeev Satpal 

Lakhanpal & Anr.  

Vs  
Taashee Linux 

Services Pvt Ltd & 3 

Ors.  

 

WITH 

 

Mr. M Sameer 

Hussain 

Mr. T.V.S. Kumar R1 

38 Comp App (AT) (CH) 
No. 64/2022  

For Stay  

IA No 692 & 

693/2022 

Rajeev Satpal 
Lakhanpal & Anr.  

Vs  

Taashee Linux 

Services Pvt Ltd & 

Anr.  
 

WITH 

 

Mr. M Sameer 
Hussain  

Mr. T.V.S. Kumar R1 

39 Comp App (AT) (CH) 

No. 109/2022 

For Stay  

IA No.956/2022 

Rajeev Satpal 

Lakhanpal & Anr.  

Vs  

Taashee Linux 
Services Pvt Ltd & 2 

Ors. 

 

Mr. M Sameer 

Hussain 

Mr. T.V.S. Kumar R1 

40 Comp App (AT) (CH) 

No. 73/2023 

Rajeev Satpal 

Lakhanpal  

Vs  
Taashee Linux 

Services Pvt. Ltd. 

 

Mr. M Sameer 

Hussain 

Mr. TVS Kumar 

41 Comp App (AT) (CH) 

(Ins) No. 188/2023  

For Directions  
IA No. 605/2023  

For Exemption  

IA No. 606 & 

607/2023 

Mr. Sukakumar Puvi 

Kumar, Suspended 

Director of Kavi 
Protein and Feed Pvt. 

Ltd.  

Vs  

Ms. Pavitra Vyas, RP 

of Kavi Protein and 

Feed Pvt. Ltd. & 2 
Ors. 

 

M/s Kinjal Goyal Mr. Raghuram 

Cadambi- R1  

Mr. S Karunamoorthy 
R2 

M/s Ramalingam & 

Associates- R3  

42 Comp App (AT) (CH) 

(Ins) No. 336/2023  

For Stay 

IA No. 1018/2023 

Meridian Educational 

Society  

Vs  

Butta Infrastructure 
Pvt. Ltd. 

 

Mr. Avinash 

Krishnan Ravi 

Mr. Y Suryanarayana 

43 Comp App (AT) (CH) 

(Ins) No. 465/2023  

For Stay  

Rajagiri Campus 

Court Home Buyers 

Welfare Association  

Mr. Avinash 

Krishnan Ravi 

Mr. Vinod PV- R1 Mr. 

Saurabh Nikalje- R2 
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IA No. 1451/2023 

 

Vs 

Rajendran R, RP of 

Asten Realtors Pvt. 

Ltd. & 2 Ors. 
 

44 Comp App (AT) (CH) 

(Ins) No. 50/2024  

For Stay 

IA No. 148/2024 

Housing Development 

Finance Corporation 

Ltd  

Vs  

S. Amarendran, RP of 
Sabri Realtors Pvt. 

Ltd. 

 

Mr. Ravishankar 

Vallatharasu 

Mr. Kaushik N 

Sharma 

45 Comp App (AT) (CH) 

(Ins) No. 78/2024  

For Stay  

IA No. 227/2024  
For Exemption  

IA No. 228/2024 

Leave to file  

IA No. 226/2024 

Ravi Raman  

Vs  

R R Info Park Pvt Ltd 

& Anr. 

Mr. Kumar Anurag 

Singh 

Ms. Abitha Banu- R1  

Mr. Surya Teja SS 

Nalla- R2 

 

Copy to: 

By the order of Hon’ble Member (Judicial) 
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